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Shri N. Rachish: It is stated in the
statement that information pertain-
ing to 12 out of the 16 items is not
available. May 1 know the reason
why this information is not availa-
ble when the grants are made to the
State Government?

Shri Hathi: These subjects are
dealt with, as can be seen, by differ-
ent Ministries. For example, cottage
industries, National Malaria control,
Industrial Housing, Single Teacher
Schools, Rehabilitation, all these are
dealt by different Ministries, and it
will take some time before we can
collact the information from them.

Shri N. Rachiah: May I know what
is the progress made under each item
of this statement?

Shri Hathi: So far as these two
items are concerned, namely, Loan
Assistance from Special Development
Fund and the Grow More Food
schemes, it will be seen that the
whole amount has been spent under
the first and under the second out of
Rs. 373 lakhs. Rs. 197.83 lakhs have
been spent. The progress regarding
other items is to be ascertained
from the other Ministries.

Shri Basappa: May I know whe-
ther the Government is aware of the
assurance given by the hon. Mr.
Kidwai while inaugurating the Mal-
nad Conference that more assistance
will be given to the Malnad develop-
ment and, if so, what action has been
taken by the Government to imple-
ment this assurance?

Shri Hathi: That will be considered
when the matter comes before the
Planning Commission.

Shri Thimmaiah: In addition to the
amount sanctioned in the Five Year
Plan, has any more amount been
given to the Mysore Government on
representation?

Shari Hathi: Rs. 3 crores have been
sanctioned for the Bhadra works.

26 APRIL 1854

Oral Answers 2288

e s 2hed
*o3¢. ot Aww wTHT WX
GRAT AW JETCH HA qg T A FA

L3oR K

(%) wrer zfomar Wedr 3 ¢
foerme, fA%R ¥ 3 wEm, QRU}
a% gag frem awaedt ya & fod
fram s waif@ fed; W

(/) ¥ s freelt Wi &
a9t fir fr ¥ ¥ wanfee fed 7t 7
The Minister of Information and
Broadcasting (Dr. Keskar): (a) 41.

(b) A statement is laid on the
Table of the House. [See Appendix
VIII, annexure No. 72 ] .
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Dr. Keskar: The statement is re-
garding ‘all features regarding un-

touchability. Most of them are talks
and a few are dialogues also.
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IMPORTED CASHEW-NUTS

*2040. Shri A. M. Thomas: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that manu-
facturerg are not taking their supplies
of raw cashew-nuts from importers;

(b) if so, the reasons therefor; and

(c) what will be the effect of such
action on employment and on the ex-
port of processed nuts?

The Minister of Commerce (Shri
Karmarkar): (a) and (b). Enquiries
made show that the manufacturers
have been negotiating with the impor-
ters for satisfactory terms particular-
ly in the matter of obtaining an al-
lowance for supplies of defective
nuts. While these negotiations are
progressing substantial business in
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imported nuts is reported to have
been done.

(¢) The indigenous nuts are now
already in the market. Exports are
not likely to be affected.

Shri A. M. Thomas: May I enquire
how much quantity is necessary for
processing in India and how much
out of it ig met by internal sources?

Shri Karmarkar: About half and
half; 50,000 tons either way.

Sarji A. M. Thomas: May I know
whether Government is aware that
the processors have formed them-
selves into a syndicate and under-
taken the purchase and distribution
of cashew-nuts?

Shri Karmarkar: Yes.

Sari A. M. Thomas: May I enquire
further whether any representation
has been received from the syndicate
for any financial assistance, and if

so, ' what steps have Government
taken?

Shri Karmarkar: I am not aware of
any request for financial assistance,
but I should like notice of the ques-
tion.

Shri A. M. Thomas: May I know
how many factories of processing
have been closed down recently and
whether there is any possibility of
re-opening any of them in the near
future?

Shri Karmarkar: I have not gotthe
exact flgures of factories that have
been closed down, but we do know
that on account of the attitude of the
Bombay importers, certain factories
chose to resist buying from them,
and, therefore, they lessened their
production, but now it is understood
that the indigenous production of
cashew-nuts in kernel is 50,000 tons,
and that 18.000 tons of imported
quantity has been lifted. So, the fac-
tories should now be in production.

Shri N. Somana: In view of the fact
that this is a dollar-earning industry,





